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MEYVELHIGRNITE CORPORATIC LMD
(A Govl ol l wlict Frderprise)
P O NEYVELI-407 801, Cuddalore Dishict, Tcsmii Nadu
(Regd. Office: 135 Peryar EVR High Road, Kilpauk, Chennai 400 010)
OFFICE OF THE DEPUTY {,;{NERAL MANA(:E.R [ COMMERCIAL
Ph: 041472 253479 Fax: 04142-252646
LrNo NLC/ Comml/. Expected revenue /20172 Dale; 18.02.2013

fo

The Secrelary,

Central {'icr>("'*ri~"j'b,/ Regulalory Commission,

ed g4 floor, Chande rlok Buildling,

364, Janpath Mmr(

NEW DELHI - 110001,

Sir,
suby - Furnishing of details ol expedc ted revenue from Tarifls and charges n
et r'(éapu(,l ol N1LC Thermal Power Slations - Keq.
Rl + CERC [Procedures for caleulaling the expected revenue from Torifts
and charges) Regulations 2009 cated 12.04.2010
Placse find enclosed an Alfidavil, conlaining the detols of expecied
resvenue Tom Tarilfs and ¢ heraes in respect of NLC Thenmal Powert Staions
s on 30.09 2017 indine with the CERC Reguialions ciled.
The above may please be faken onrecol .
Thanking you,
. Yours faithiully,

For Meyveli Lign iﬁfmn(\(ﬂ’r)r.ﬂd.

& f!m?
g\é (ﬁ}}/\w W\() \
reql

Deputy G e Monager /O ommercial

el s As abhove



S.NO

DESCRIPTION

1 FORM-2
2 FORM-1
The details of expected revenue from Tariffs
and charges in respect of NLC Thermal
3 Power Stations as on 30.09.2012-
NLC-TPS |, NLC-TPS | Expansion, NLC -TPS I
Stage I, NLC - TPS Il Stage Il and NLC-
‘Barsingsar TPS (certified by Auditors)
Soft Copy of Annexure - The details of
4 expecled revenue from Tariffs and charges

in respect of NLC Thermal Power Stations in
aCD

- PAGE

3-4

5-6

7-18

Enclosed
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‘ FORM 2
BSFORE THE CENTRAL ELECTRICITY REGULATORY COMMISSION, NEW DELH!

IN THE MATTER OF:

Fémishing of deldils of expected revenue from Tariffs and charges in
l@specl of NLC Thermal Power Slalions in compliance with CERC
(Rrocedures for calculaling the expecled revenue from Tariffs and charges)
Regulations 2009 daled 12.04.2010

i

HE THE MATTER OF
Revenue from Taniff and charges Informertion for lhp year 201

AqﬂD IN THE MATTER OF
E?%yve!i Lignile Corporation Himited. E

eyvell House, 135 FVR Perivar Road, "
Kgpauk, Chennai 600 010 / 1. PETITIONER
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Affidavit verifying the reply:

I Ravisankar S son of Shri. P. Singaravelu Pillai, aged 56 years, residing at 62,
Type IV Quarters, BLOCK-13, NEYVELI-807 803, do solemnly affirm and say as
follows:

I am the Deputy General Manager (Commercial) of the NEYVELI LIGNITE
CORPORATION LIMITED, the Petitioner in the above matter and am duly
authorized by the said Petitioner to make this affidavit

. Hon'ble Commission vide  CERC  [Procedures for calculating  the
expecled revenue from Tarilfs and charges) Regulations 2009 dated
12.04.2010 has directed the generaling companies, falling within the
regulatory jurisdiction of the Commission to furnish the details of expecied
revenue from Tariffs  and charges as per the prescribed Formats
annexed 1o the Regulation. Accordingly NLC s filing the details of
expecled revenue from Tarills and charges of NLC Thermal power
stations vide this affidavit.

2 The slatemenls made in FORM 1 enclosed, containing a folal number of -
2 pages herein now shown to me are hrue lo my knowledge andl based on
information and | believe them 1o be true.

Solemnly affirm at NEYVEL on this day of 18.02.2013 thal The conlents of the
above affidavil are hue to my knowledge, no parl of it is false and no

material has been concealed there from.

\Y
t,@\o“w

Ravisankar S
Deputy General Manager/ Commercial / NLC LTD.

Identified before me by LB

NIRRT LY
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FORM 1

BEFORE THE CENTRAL ELECTRICITY REGULATORY COMMISSION

IN THE MATTER OF;

Furmnishing of details of expected revenue from Tariffs and charges in

respect of NLC Thermal Power Slations in compliance with CERC

{Procedures for calculating the expecled revenue from Tariffs and charges)

Regulalions 2009 dated 12.04.2010

IN THE MATTER OF
Revenue Information for the year 201112

AND IN THE MATTER OF

Neyveli Lignite Corporation Limited,

Neyveli House,

135, EVR Periyar Road,

Kipavk, Chennai-600 010~ PETITIONER

THE PETITHONER HUMBLY STATES THAT:

BACKGRQUND:

1.0

2.0

In exercise of powers conferred under Seclion 62(5) read with seclion
178(2)(u) of the Hecticity Act 2003, Cenlral Flechicily Regulatory
Commission has nolified the CERC (Procedures for calculafing the
expected revenue from Tariffs and charges) Regulalions 2009 dated
12.04.2010 for furnishing the detdils of expected revenue from Tariffs
and charges  as per the presciibed Formals annexed to the
Regulation.

Accordingly, NLC is furnishing lo CERC inrespect of NLC's generating
stations, the delails of expected revenue from Tariffs and charges as

per the prescribed Formals annexed 1o the Regulation, along with

Al

&

delails in solt copy.



3.0

As specilied in the Regulations, the details for the year 2009-10, 2010-
11 and 2011-12 are based on the audited flinancial statements of thal
years, the first hall of the current financial year 2012-13, is based on
statements of accounts up to 30.09.2012 and that for the 27 haif of
the current financial year (2012-13) and for the ensuing year 2013-14

are based on provisional / estimaled figures.

PRAYER:

NLC humbly requests the Hon'ble Commission

I

To lake on record the delails of expecled revenue from Tarifts  and
charges submilted by NLC in respect of its Thermal Power Stations in
compliance with CERC {Procedures for calculaling the expecled

revenue from Tarilfs and charges) Regulations 2009 dated 12.04.2010

e

PETITIONER

vidle this affidavit.

O
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KA( L U. KRISHNAN & CO

CHARTERED ACCOUNTANITS

CERTIFICATE

We have been requested by M/s Neyveli Lighite Corporation Limited
(Herein after referred to as the Company]) having Registered Office at
Neyveli House, No 135 Periyar E.V.R. High Road, Kilpauk, Chennai 600 010,
Tamil Nadu , fo examine the calculations made by the Company in
pursuant to the Clause 2 Under chapter 2 of the CERC ( Procedure for
calculating the expected revenue from Tariff and Charges) Regulations
2010, for NLC TPS | (600MW), TPS | Expansion (420MW) and TPS Il -Stage | |
630MW) TPS [I-Stage 1 (840 MW) and NLC Barsingsar Thermal Plant (2X125
MW).The company had got tariff orders from CERC for the period 2009-14
inrespect of NLC TPS | (600 MW) , NLC TPS | Expansion (420 MW), NLC TPS Il
( Stage | and 1l) and provisional tariff order for NLC Barsingsar Thermal
Plant {2X125 MW).
1. The said company had submitted the following documenls in
preparation of the certificate
a. Company Trial Balance as on 31.03.2012
b. Company Trial Balance as on 30.09.2012
c. Production detdils furnished by the General Managers of the
respective Power Generaling plants.
d. Copy of the Tariff order issued by CERC in respect of NLC TPS
I NLC TPS I Expansion NLC TPS I | Stage | and 1l) and NLC
Barsingsar Thermal Plant (2X125 MW) .

4

True Copy Attesied

Sam’s Nathaneal Tower, # 3-1, West Club Road Sfmn(,wy Magar, Chennai - 400 030
Tel - 044 - 2620 9657 | Telefax - 044 - 7670 9415 1 Fomail fuEx'is?nj()@gwu;;éf com, ca@lukrisheo com
Welisite \A/\m,v‘f):)._ég\;'iﬁ’%(x> com



2. The Company has submitted that the following assumptions were
taken into account while preparing the Statements.

a. Information furnished for the years 2009-10,2010-11, 2011-12
and April 2012 to September 2012 are on actual basis and
other periods are on estimation basis

b. The Ul revenue depends on the Unit operating conditions and
grid frequency. It should not be viewed as normal regular
revenue through tariff. Ul revenue depends on the system
demand varies with monsoon activities.

c. The Expected capacilty charges, Return on Equily
recoverable are based on Tariff order issued by Hon'ble
Commission CERC for the period 2009-14 in respect of NLC TPS
| 600 MW , NLC TPS | Expansion ., NLC TPS It {stage t and Il) and
NLC Barsingsar Thermal Plant 250 MW,

d. Operating norms / Financial Norms specified by the

Commission for determination of the power tariff 2009-14.

Based on the points mentioned in para 1 and 2. above. we certify that

Form 1 and Form 2 of the Power Stations of Neyveli Lignite Corporation

Limited are prepared.

For M/s L.U. KRISHNAN & Co.,
Chartered Accountanis,
Firm Registration No. 0015275

A J S S p AN

Place: Chennai (S.JOTHIRAJAN)
Date: 15.02.2013 ' Partner

Membership No.211121

Trae Copy Atte 1y




Name of Plant: NLC- Thermal Power station - |

Stage : NLC- Thermal Power station - | 600 MW

FORM NO

1

Previous Year

Current Year

Current Year

Ensuing Year

S. No. Particulars Unit {Apr-Sep) {Oct-Mar)
20112 201213 | 201213 | 201314

13 ActuallExpected Availability Yo 74 83 60.74 7203 72.00

b Actuai!Exgeaied Auxilary Energy o, 1197 1103 1207 1200
Consumption

2a  |Actual/Expected recovery ofCapacity Rs Cr 26225 125.48 129,61 265.79
Charge including incentive

b Actgai/Expected racovery of Return on Re Cr 2306 748 7 48 10.83
Equity

2¢  |Actual/Expected recovery of Incentive Rs Cr 0.00 0.00 0.00 0.00

3 Actual/Expected Scheduled Generation MU 314566 147175 1511.92 3030.48
Aclual/Expected Energy rate from

4 Coal/Lignite/APM gas/RLNG/Liquid fuel |Paise/KWh 22144 22509 22509 24970
as applicable

5a  |NclualExpected racovery of Energy Rs Cr B96.56 331.28 340.32 756.71
Charges

5b  |Actual/Expected Fuel Price considered | Rs/Tonne 1312.00 1409.00 1409.00 1616.00

6a  |Actual Ul generation MU 27.22 14.87 0.00 0.00

8b Actual Ul rate Paise/KWh 364 23 30825 0.00 0.00

6c  |Actusl Revenue from Ul Rs Cr 9.91 458 0.00 0.00

7 Total Revenue (2a + 2¢ + 53) Rs Cr 958 81 456.76 469,93 1022 .50

True Copy Attested

(D




Name of Plant: NLC- Thermal Power station -1

Stage : NLC- Thermal Power station - 1600 MW

FORMNO

2

S No

Particulars

Unit

2009-10

1a

Actual/Expected
Availability

%

7778

2010-11

201112

2012-13-(P)

2013-14-
P

72.88

74.53

70.89

72.00

1b

Actual/Expected
Auxilary Energy
Consumption

%

1177

12.33

11.97

12.00

12.00

2a

Actual/Expected
recovery ofCapacity
Charge including
incentive

Rs Cr

31710

288.94

262.25

255.09

265.79

2b

Actual/Expected
recovery of Return
on Equity

Rs Cr

27.68

23.96

14.95

10.83

2c

Actual/Expected
recovery of
Incentive

2075

0.00

0.00

0.00

0.00

Actual/Expected
Scheduled
Generation

MU

3269.16

3066.28

3145.66

2983.67

3030.48

Actual/Expected

Energy rate from
Coal/Lignite/APM
gas/RUNG/Liquid
fuel as applicable

Paise/KWh

181.38

190.39

221.44

225.09

24970

Actual/Expected
recovery of Energy
Charges

Rs Cr

547 .33

583.79

696.56

671.60

756.71

5b

Actual/Expected
Fuel Price
considered

Rs/Tonne

1101.00

1173.00

1312.00

1409.00

1516.00

B8a

Actual Ul generation

MU

31.95

2335

27.22

14.87

0.00

8b

Actual Ul rale

Paise/KWh

38153

467 17

364.23

308.25

0.00

6c

Actusl Revenue
from Ul

Rs Cr

12.19

10.91

©
©

0.00

Total Revenue (2a +
2¢ + Ba)

Rs Cr

88518

87273

958.81

1022.50

:rme fﬁr}?v Attestes-]




Name of Plant: NLC- Thermal Power station -1 Expansion FORMNO : |4
Stage : NLC- Thermal Power station - | Expansion 2X 210 Mw
Previous Year Current Year | Current Year Ensuing Y
S. No. Particulars Unit 201 {42”’ {Apr-Sep) (Oct-Mar) - 201:? 1;3:
' 2012-13 2012-13 )
1a  |Actual/Expected Availability Yo 83.70 g7 93 73.00 BO.OO
1h Actuai!Expected Auxilary Energy o, 950 861 950 950
Consumption
Actual/Expected recovery ofCapacity
28 Charge including incentive Rs Cr 386 .82 204 .14 176.22 3680.63
% Actt{al/Expected recovery of Return on Rs Cr 17367 78.99 78 99 145 62
Equity
2c ActualfExpected recovery of Incentive Rs Cr 0.00 0.00 0.00 0.00
3 Actusli/Expected Scheduled Generation MU 2778 07 1643.63 1212.00 2663.00
Actusl/Expected Energy rate from
4 Coal/Lignite/APM gas/RUNG/Liquid fuel | Paise/KWh 183,49 180.10 18010 181.60
- as applicable
5a Actual/Expected recovery of Energy Rs Cr 509.76 206.01 21828 483.60
Charges
g |ActualExpected Fuel Price considered | poronne | 1556.00 1568.00 1568.00 1642.00
Primary - Lignite
Ba Actual Ul generation MU 31.89 15.07 0.00 0.00
&b Actual Ul rate Paise/KWh 26469 20573 000 0.00
8¢ Actual Revenue from Ul Rs Cr 8.44 3.10 000 0.00
7 Total Revenue (2a + 2c + 5a) Rs Cr 896 .58 500.15 304 50 844 23

True Copy Attested
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Name of Plant: NLC- Thermal Power station - | Expansion

Stage : NLC- Thermal Power station - | Expansion 2X 210 MW

FORM NO

S. No.

Particulars

Unit

2009-10

2010-11

201112

2012-13

2013-14

ia

Actual/Expected
Availability

%

B178

82.04

8370

8576

80.00

1b

Actual/Expected
Auxilary Energy
Consumption

Yo

8.70

9.50

9.50

9.50

9.50

2a

Actual/Expected
recovery ofCapacity
Charge including
incentive

Rs Cr

404.35

407 36

386.82

380.37

380.63

2b

Actual/Expected
racovery of Return
on Equity

Rs Cr

20077

191,563

173.67

157.98

145 62

2c

Actual/Expected
recovery of
Incentive

Rs Cr

8.997

0.00

0.00

0.00

0.00

Actual/Expected
Scheduled
Generation

M

270573

2773.91

2778.07

285563

2663.00

Actual/Expected

Energy rate from
Coal/Lignite/APM
gas/RLNG/Liquid
fuel as applicable

Paise/KWh

155.72

165.22

183.49

180.10

181.60

Actual/Expected
recovery of Energy
Charges

Rs Cr

407 .62

458 .31

509.76

514.29

483.60

5b

Actual/Expected
Fuel Price
considered

Rs/ Tonne

1411.00

1477.00

1656.00

1568.00

1642.00

Ba

Actual Ul generation

Mu

15.65

19.98

31.89

15.07

0.00

&b

Actual Ul rate

Paise/KWh

380.83

286.81

264.69

205.73

0.00

B¢

Actual Revenue
from Ul

Rs Cr

5.96

573

844

310

0.00

Total Revenue (2a +
2c + 5a)

B820.97

896.58

844.23

Trae Copy Atte™ "




Nzifo of Plant: NLC- Thermal Power station -Ii

Stage : NLC- Thermal Power station - Il Stage | (3X 210 MW)

FORM NO

Previous Year Current Year | Current Year Ensuing Year
S. No. Particulars Unit ’zm 1»1?“ (Apr-Sep) | (Oct-Mar) 2012- ggi;zggme
’ 2012-13 13 o
1a Actual/Expected Availability % 84 91 9027 68.72 75.00
b Actual/Exgected Auxilary Energy o, 9 60 968 10.00 10.00
Consumption
Actual/Expected recovery ofCapacity )
2a Charge including incentive Rs Cr 22327 127‘19 95.73 231.24
o Actqal/Expected recovery of Return on Rs Cr 99 59 929 929 16.76
Equity
2c Actual/Expected recovery of Incentive Rs Cr 0.00 0.00 0.00 0.00
3 Actual/Expected Scheduled Generation MU 387017 2050.09 1565.76 3427.09
Actual/Expected Energy rate from
4 Coal/Lignite/APM gas/RUNG/Liquid fuel Paise/KVWhi 190.43 194.72 194.72 201.00
as applicable
5a Actual/Expected recovery of Energy Rs Cr 737,00 399 19 304 88 6588 85
Charges
s |Actual/Expected Fuel Price considered | poronne | 1556.00 1568.00 1568.00 1642.00
Primary - Lignite
6a Actual Ul generation MU 4164 31.06 06.00 0.00
6b Actual Ul rate Paise/KWh 32853 324.32 0.00 0.00
8¢ Actual Revenue from Ul Rs Cr 13.68 10.07 0.00 0.00
7 Total Revenue (2a + 2c + ba) Rs Cr 960.27 526.28 400 61 920.08

True Copy Attested
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Name of Plant: NLC- Thermal Power station -
13X 210 MW

Stage :

NLC- Thermal Power station - 1l Stage

FORM NO :

2

S. No,

Particulars

Unit

2008-10

2010-11

2011-12

2012-13

2013-14

1a

Actual/Expected
Availability

%o

77.28

82.16

84 .91

79.13

75.00

ib

Actual/Expected
Auxilary Energy
Consumption

Yo

961

g.88

9.60

9.84

10.00

Z2a

Actual/Expected
recovery ofCapacity
Charge including
incentive

Rs Cr

217 81

23470

22327

222.82

231.24

2b

Actual/Expected
recovery of Return
on Equity

Rs Cr

32.27

25.92

22.59

18.58

16.76

2c

Actual/Expected
recovery of
Incentive

Rs Cr

6.04

0.00

0.00

0.00

0.00

Actual/Expected
Scheduled
Generation

MU

3518.97

3733.86

387047

3615.84

342709

Actual/Expected

Energy rate from
Coal/Lignite/APM
gas/RLNG/Liquid
fuel as applicable

Paise/KWh

172,73

180.45

190.43

194.72

201.00

Actual/Expected
recovery of Energy
Charges

Rs Cr

597.29

673.79

737.00

704.06

888.856

Actual/Expected
Fuel Price
considered -
Primary Lignite

Rs/ Tonne

1411.00

1477.00

1556.00

1568.00

1642.00

Ba

Actual Ul generation

MU

28.40

34.89

41.64

31.05

.00

6b

Aclual Ul rate

Paise/KWh

454 19

341.38

32853

32432

G.00

Bc

Actual Revenue
from Ul

Rs Cr

12.90

11.91

13.68

10.07

0.00

Total Revenue (2a +

Z2c + Ba)

Rs Cr

82114

908.50

960.27

926.89

020,09

True Copy Attested
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Name of Plant: NLC- Thermal Power station - FORMNO : 1
Singer ' NLC- Thermal Power station - Il - Stage Il 4X 210 MW
Previous Year Current Year | Current Year Ensuing Year
S No Particulars Unit N?O‘T ,1 1?\” (Apr-Sep) (Oct-Mary |~ 2013 1’ 4
L o . 2012-13 2012-13
ia Actual/Expected Availability Yo 85 65 82.98 76 .61 7500
1b AcmaiiExgected Auxitary Energy % 9 66 976 10.00 10.00
Consumption
b |ActualExpected recovery ofGapacily | g ¢ 319.4860 158.65 14519 314.81
Charge including incentive
7b Actua!!?xpected recovery of Return Re Cr 5317 24 01 24 91 47 54
on Equity
Zc ActualiExpected recovery of Incentive Rs Cr - 0.00 0.00 0.00 0.00
3 |ActalExpected Scheduled MU £319.04 2568.52 2378 11 4669.07
Generation
Actual/Expected Energy rate from
4 Coal/Lignite/APM gas/RLNG/Liquid Paise/KWh 190.43 104.72 19472 201.00
fuel as applicable
ga |fClualExpected recovery of Energy Rs Cr 101291 500.13 463.06 936.48
Charges
g |[\ciualExpected Fuel Price Rs/Tonne |  1556.00 1668.00 1568.00 1642.00
considered Primary - Lignite
6a Actual Ul generation MU 48.02 3524 0.00 0.00
6b  |Actual Ul rate Paise/KWh 357.56 334.28 0.00 0.00
8c Actual Revenue from Ul Rs Cr 17 47 11.78 0.00 0.00
7 Tolal Revenue (2a + 2¢ + 5a) Rs Cr 1332.40 658.78 608.25 1253.29

True Cepy Attested
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Name of Plant: NLC- Thermal Power station - FORMNO : 2
Stage : NLC- Thermal Power station - Il - Stage Il 4X 210 MW
5. No. Particuiars Unit 2009-10 | 201 0-11 201112 2012-13 2013-14
Actual/Expected o ; '
1a Availability Yo 14 06 8181 B5 65 79 .46 7500
Actual/Expected N
1b Auxilary Energy Yo 953 951 9 .66 9.88 10.00
Consumption B
Actual/Expected
recovery ofCapacity :
pr Charge including Rs Cr 29633 32388 319.49 303.84 314 .81
incentive B
Actual/Expected
2b  |recovery of Return on Rs Cr 6166 56.86 5317 49.81 47 B4
B Equity -
g |PctualExpected Rs Cr 33.65 0.00 0.00 0.00 0.00
recovery of Incentive
Actual/Expected - -
o] 3
3 Scheduled Generation MU 5203.65 5120.77 531904 494663 4669.07
Actual/Expected Energy o
rate from
4 CoallLignite/APM Paise/lKNh 17273 180 .51 190.43 19472 201.00
gas/RLNG/Liquid fuel as
applicable 1
Actual/Expected
5a recovery of Energy Rs Cr £899.30 924.08 1012.91 963.19 938 48
Charges -
Actual/Expected Fuel
5b Price considered - Rs/ Tonne 1411.00 1477 .00 1556.00 1668.00 1642.00
Primary Lignite
Ba  |Actual Ul generation MU 54 43 55 59 48.02 35.24 0.00
6b  {Actual Ul rate Paise/KWh 351.50 34143 367 56 334.28 000
B¢ Actual Revenue from Ul Rs Cr 1913 1898 17 17 1178 0.00
7 Z‘g:; Revenue (2a +2¢ | pq ¢y 122928 1247.97 1332.40 126703 | 125329
L.

True Capy Attested




% Mame of Plant: NLC- Barsingsar Thermal Power station

S tage : NLC- Barsingsar Thermal Power station 250 MW

FORM NO

1

Previous Year Current Year | Current Year Fnsui;_:' wwwwww
5. No. Particulars Unit ‘/701 1” 12’ {(Apr-Sep) {Oct-Mar) |~ ?m?%ja;
e 2012-13 2012-13 e
18 |Actual/Expected Availability Y 70.06 45 88 84.70 70.00
1b ActuaI!Exgected Auxilary Energy o, 1248 1339 1150 1150
Consumption
2a  [ActualiExpected recovery ofCapacity Rs Cr 93.72 177.58 199 83 380 01
Charge including incentive
% Actgal/Expected recovery of Return on Rs Cr 24 80 58 24 58 24 122 76
Equity
2 Actual/Expected recovery of Incentive Rs Cr 0.00 0.00 0.00 0.00
3 Actual/Expected Scheduled Generation MU 31418 433 82 683.97 1329 57
Actual/Expected Energy rate from
4 Coal/Lignite/APM gas/RLNG/Liquid fuel | Paise/KWh 107.04 87.80 87 80 97 50
e as applicable .
5a Actual/Expected recovery of Energy Rs Cr 33.63 38.00 60.05 120.63
Charges
5b Actual/Expected Fuel Price considered Rs/Tonne 696*/837 853.00 853.00 890.00
6a  |Actual Ul generation MU 119 0.00 0.00 0.60
6b Actigl Ul rate Paise/KWh 241.86 Q.00 0.00 ¢.00
B¢ Actual Revenue from Ul Rs Cr 029 0.00 0.00 0.00
7 Total Revenue (2a + 2¢ + Ba) Rs Cr 127.36 215.67 259.88 509.64




Name of Plant: NLC- Barsingsar Thermal Power station FORMNO : 2

Stage : NLC- Barsingsar Thermal Power station 250 MW

S No. Particulars Unit 2009-10 2010-11 201142 2012-13-(P) | 2013-14- (/)

Actual/Expected N

1a Availability Yo 70.06 58 85 70.00
Actual/Expected

ib  |Auxilary Energy Yo 12 .48 11.50 11.50
Consumplion
Actual/Expected
recovery ofCapacity

2a Charge including Rs Cr 9372 377 41 380.01
incentive
Actual/Expected

2b  lrecovery of Return on Rs Cr 24 80 116.47 12228
Equity

2c  |AelualiExpected Rs Cr 0.00 0.00 0.00
recovery of Incentive
Actual/Expected

314 g 329

3 Scheduled Generation MU 31418 11177 1329.57
ActualfExpected
Energy rate from

4 Coal/Lignite/APM Paise/KWh 107 04 B7.80 97 .50
gas/RING/Liquid fuel
as applicable
Actual/Expected

5a  |recovery of Energy Rs Cr 3363 98.14 12963
Charges 5 i

sp  |ActualBxpected Fuel 1 poronng 696*/837 853.00 890.00
Price considered

Ba Actual Ul generation MU 119 0.00 0.00

6b  |Actual Ul rate Paise/KWh ) 24186 0.00 0.00

. Sc‘:tual Revenue from Rs Cr 029 000 000

;7 |Jotal Revenue (2a + Rs Cr 127.35 475 55 500.64
2c + 5a)

Note - |Units 1 and 2 was commissioned on 20.01.2012 and 29,12 2011
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